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Report of the Committee submitted to the Honorable National Green
Tribunal in the order Dated 03.06.2021 and 25.06.2021 in original
" application No.410 of 2013 (SZ)

[n order dated: 03.06.2021 and 25.06.2021 the I-ionor-able National Green Tribunal
raised the following questions and directed to implement the same.

1. The Honorable National Green Tribunal directed “to produce hard copy and
soft copy of the report of Analysis of Soil as well as water samples for coming
to the conclusion mentioned by them in the report”.

Reply: in the earlier order dated: 23.12.2020 in O.A.No 410 of 2013
committee report was submitted on April 2021. In this report a comparative
statement of ROA of well water samples and also soil analysis for the year 2019,
2020, 2021 were tabulated in the report. As per direction of the Honorable
National Green Tribunal the ROA of soil as well as water samples (for arriving to
a conclusion), the hard copy is annexed. A copy of the report of analysis hard

copy and soft copy were also sent to the council for necessary information.

2. Asdirected by the Honorable National Green Tribunal to find out similar type
of industries doing it on a large scale or manufacturing of eateries with salt
are disposing their remnant salt left out in such manufacturing process and

whether any industrial units are in habit of receiving such salts for their

industrial purposes.

Reply: Eateries industries coming under this type i.e using salt as one
of the raw material, with best of knowledge known is only pickle industries,
which is using lesser salt. Pickle industry do not dispose salt, the salt will go
along with the product. Other than eateries, Textile industries generate huge
quantity of salt. For disposal of waste salt from textile industries, Tamil Nadu
Pollution Control Board identified (with the help of experts) an agency called
M/s. Arunachala Enterprises. This unit M/s. Arunachala Enterprises for disposal

of waste salt was approved by the experts, it was also scrutinized and approved



by Central Pollution Control Board vide letter F.No.B-29016/(G-97)21/WM-
[I/AR/dated:11.06.2021 for treatment and disposal of waste salt in scientific
manner.

As per the direction of the Honorable National Green Tribunal in
8" para Tamil Nadu Pollution Control Board already arrived a proposal of
disposal of remnant salt through ~ M/s. Arunachala Enterprises scientifically.

The process of treatment remnant / waste salt is detailed below:

PROCESS OF TREATMENT OF REMANANT SALT

l
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The details of process of remnant / waste salts by M/s. Arunachala Enterprises:

The remnant / waste salt is brought to the site through secured transportation

system. The received salt is stored in the salt storage shed. This salt is then mixed
with ground water or sea water in the collection cum mixing tank. A paddle type
mixer is provided in this tank to mix the salt, water and the chemicals added in the
tank. The salt solution is prepared upto 1,00,000 mg/lt. TDS value. The Collection
cum mixing tank is constructed with hopper bottom so as to enable the settling of

sludge and to take up for further treatment.

In this collection cum mixing tank, required dosage of coagulating
chemicals like tlocl, floc2 and poly electrolytes are added. After dosing, Mixing
and settling the chemical sludge will be settled at the bottom of the tank. The

supernatant from the collection tank will be pumped for filtration.

The permeate from the membrane filtration system is collected in the
permeate collection tank and the reject is collected in reject collection tank. The
collected reject is sent back to collection cum mixing tank and the dried sludge is
disposed off through cement industries for co processing. The permeate will be
sent to salt ponds for further concentration and to get normal salt by natural
crystallization by evaporation. The solution will be dried through sunlight and
scooped to get salt. The dried salt will be only sodium chloride with about 99%

purity. It will be sold to market as industrial salt. Hence the supernatant solution is

converted to salt.

The residue generated from the membrane filtration system after recovery
of salt solution will be sent to another salt pan for further concentration and to get
the mixed salt by natural evaporation and crystallization. This dried mixed salt will

be scooped and will be sold to market as a second grade industrial salt for further

beneficial use.



3. As directed by the Honorable National Green Tribunal in order dated
25.06.2021 “the State Government has to find out a means/way forward as to
how this can be remedied by providing certain guidelines as to how remnant
salts which are left éut as residue in the manufacturing process of Mor Milagai
units”.

The Pollution Control Board is also directed to come with a
concrete proposal regarding this aspect, as being a regulator, they must also

have some duty to suggest the scientific method as to how this will have to be
dealt with.

Reply: At present the mor milagai units are storing the remnant salt in
polythene bags. These are kept in closed shed/building. Tamil Nadu Pollution
Control Board suggested the mor milagai units to dispose the remnant to the
agency called M/s. Arunachala Enterprises. This unit recovers industrial grade -
salt from the waste salt/remnants  generated from textile
manufacturing/processing industries. Central Pollution Control Board has
prepared SOP (standard Operating Procedures) and check list of minimal
requisites facility for “Utilisation of waste salt generated from CETPs/ETP of

textile manufacturing/processing industries for recovery of salts for industrial

)

use” After necessary facilities has been installed by M/s. Arunachala

Enterprises, Tamil Nadu Pollution Control Board has granted authorization for
recovery of industrial grade salt from waste salt/remnant salt. Hence all rmor
milagal units shall use this available facility for recovery and reuse of
industrial grade salt from their remnants.

Already mor milagai units have disposed the remnant salt of 6557.5
kg as on 07.11.2019 to M/s. Arunachala Enterprises. The details have already
submitted in the Honorable National Green Tribunal vide report in October

2020.

Treatment and disposal of remnant salt through the above recovery

facility is only available method at present . '



o

4. As dirccted by the Honourable National Green Tribunal in order dated
25.06.2021. “The question to be considered is amount of compensation
payable and the remedial measures (if any) to be taken. For complying with

the direction issued by this Tribunal the following reply furnished”.

Reply: The amount of compensation payable and thc remedial measures is
already arrived by the committec and report is submitted to the honourable

National Green Tribunal in connection with order dated 27.02.2019 in March
2019. '

Conclusion:

As per the direction of the Honorable National Green Tribunal the following were

implemented

(I)ROA in soft and hard copy were filed through e-filing in the form of
Searchable PDF/OCR supportable PDF and not in the form of Image PDF
along with necessary hard copies to be produced as per Rules.

(2)The remnant salt cleared from Mor milagai site and treatment system by
M/s. Arunachala Enterprises is detailed i.e the sludge generated during the
treatment process is used for co processing in cement industries and the
recovered salt of good grade and second grade from the remnant salt is sold
out for beneficial use in industries.

(3)All mor milagai units shall store the remnant salt in polythene bags which are
to be kept in a closed shed in safe manner. This shall be monitored by Tamil
Nadu Pollution Control Board and concerned local body.

(4) The Committee suggested that all the mor milagai units shall use this facility
M/s. Arunachala Enterprises for disposal of remnants following due

procedures with necessary permission from Tamil Nadu Pollution Control
Board.

Report submitted to Honorable National Green Tribunal.



The committee collected the soil samples from Petitioner’s Land afier the post moon period and pre

monscon period and compared results and it is submitted below:

Name of the
Petitionst

Mr.S.Setvaraj

Mr.G.Kapdasamy

Mr.P.¥.Subramani

Mr. N. Sakthivel

Mr. N. Selvaraj

Mr.N. Sivaji

2
-

Survey No.

107/4B1

105/5, 10512,
99128, 99/1.3

3572, 36, 421A,
130/4

11743, 119/1B,

1203

EL17/1B, 2,119/1A, 120/1,2,
12872, 1293A

TIT1AL197,C 120/

2019

2020

2021

2020

2021

2019 | 2020 | 2021

2019

2020

1 2021

2019 | 2020 2021

2019 [ 2020 ; 2021

Soil sample
taken

at | feet
Conductivity
(dS m™

{5% solution)

0.259

0252

0129

2018

0.326

0.185

0.101

0216 | 0186 | 0.063

0242

0314

0.099

0293 | 0287 | 0.099

0454 | 0278 | G.195

Soil sample

taken at 2 feet
Conductivity

tds m') (5%
solution)

0326

0293

0.1:9

0.271

0152

0.089

0212 | 0197 | 0.089

0.225

0.331

0084

0313 | 0275 | 0104

0317 | O

e
s
v

0.374

Soil sample
taken at 3 feet
Conductivity
(dsm™)

(5% solution)

0.319

| 0.291

0.18%

0.230

0.173

0141

0.132

(=4
[N
<
<

Q204

0318

0072

0283 .261 0.102

0.180
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Report No.DEL/DGL/663

Tamil Nadu Pollution Control Board
DISTRICT eNVIRONMENTAL LABORATORY, DINDIGUL-624 004,

1. Name and Address of the Sender

REPORT OF ANALYSIS

2. Date and time of Collection

: The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dindigul.

: 05.03.2019 at 12.05 PM.

3. Date and time of Receipt at Laboratory : 06.03.2019 at 10.40 AM,

4. Condition of Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.

| 5. Nature and Number of Samples

: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
Soil 03/2019/DGL 1448 A Mr.S.Selvaraj own land 1 feet depth -
Soil 03/2019/DGL 1448 B Mr.S.Selvaraj own land 2 feet depth -—-
Soil 03/2019/DGL 1448 C Mr.S.Selvaraj own land 3 feet depth -
[ s.
NO PARAMETERS 1448 A | 1448 B | 1448 C
I | Electrical Conductivity  (dSm™) 0.259 | 0326 | 0.319
(In 5% Solution)
End of the Report.
. Rl
VoAt PG

Je.Env, Scwn‘ast

Deputy Chief Sc1ent Officer
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.

----Page 2 of 2----



Report No.DEL/DGL/662
Tamil Nadu Pollution Control Board

DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

| REPORT OF ANALYSIS

1. Name and Address of the Sender

2. Date and time of Collection

3. Date and time of Receipt at Laboratory

5. Nature and Number of Samples

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Dindigul.

: 05.03.2019 at 11.30 PM.

: 06.03.2019 at 10.35 AM.

4. Condition of Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.

: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
Soil 02/2019/DGL 1447 A Mr.G.Kandasamy own land 1 feet depth ---
Soil 02/2019/DGL 1447 B Mr.G Kandasamy own land 2 feet depth
Soil 02/2019/DGL 1447 C Mr.G.Kandasamy own land 3 feet depth ---
| S.
NO PARAMETERS 1447 A | 1447 B | 1447 C
1 | Electrical Conductivity  (dS m™) 0.326 | 0.271 | 0.230
(In 5% Solution)
"End of the Report.
\ng c‘%\-\*’\o‘ mcmujo g,\&,otg
Ir.Env. Sclentlst

Deputy Chief Scienti 1c ﬁcer

District Environmental Laboratory,

Tamil Nadu Pollution Control Board,

Dindigul.

----Page 2 of 2----




1. Name and Address of the Sender

2. Date and time of Collection

3. Date and time of Receipt at Laboratory

REPORT OF ANALYSIS

Report No.DEL/DGL/661

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Dindigul.

: 05.03.2019 at 11.00 AM.

: 06.03.2019 at 10.30 AM.
4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

Tightly packed with polythene bags of 1 kg x 3.
: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No. '
Soil 01/2019/DGL 1446 A Mr.P.V.Subramani own land 1 feet depth ---
Seil 01/2019/DGL 1446 B Mr.P.V.Subramani own land 2 feet depth -
Soil 01/2019/DGL 1446 C Mr.P.V.Subramani own land 3 feet depth ---
S.
NO PARAMETERS 1446 A | 1446 B | 1446 C
1 Electrical Conductivity  (dSm™) 0.216 0.212 0.200
(In 5% Solution)
End of the Report.
{ ; \e % Aly_ﬂ;(uu\/\ )
VBP9 o o) o1

Jr.Env.Scientist

Deputy Chief Scientific Gﬁcer,
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.

----Page 2 of 2----




Report No.DEL/DGL/664

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

REPORT OF ANALYSIS
1. Name and Address of the Sender : The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dindigul.
2. Date and time of Collection : 05.03.2019 at 12.30 PM.
3 Date and time of Receipt at Laboratory : 06.03.2019 at 10.45 AM.
4. Condition of Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.
5. Nature and Number of Samples : Three Nos. of Soil Samples.
DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. ' No.
Soil 04/2019/DGL 1449 A Mr.N.Sakthivel own land 1 feet depth -
Soil 04/2019/DGL 1449 B Mr.N.Sakthivel own land 2 feet depth -
Soil 04/2019/DGL 1449 C Mr.N.Sakthivel own land 3 feet depth -
S.
NO PARAMETERS 1449 A | 14498 | 1449 C
1 Electrical Conductivity  (dS m’) 0.242 0.225 0.204
(In 5% Solation)
End of the Report.
\)%\' AT %c"w}jﬂzic&oﬁ
Jr.Env.Scientist Deputy Chief Scientific Officer,

District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.

----Page 2 of 2----



|. Name and Address of the Sender

Report No.DEL/DGL/665

Tamil Nadu Pollution Control Board

DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

REPORT OF ANALYSIS

2. Date and time of Collection

: The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dindigul.

: 05.03.2019 at 01.00 PM.

3. Date and time of Receipt at Laboratory : 06.03.2019 at 10.50 AM.

4, Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

. Three Nos. of Soil Samples.

Tightly packed with polythene bags of 1 kg x 3.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
Soil 05/2019/DGL 1450 A Mr.N.Selvaraj own land 1 feet depth .
Soil 05/2019/DGL 1450 B Mr.N.Selvaraj own land 2 feet depth -
Soil 05/2019/DGL 1450 C Mr.N.Selvaraj own land 3 feet depth -
S.
NO PARAMETERS 1450 A | 1450 B | 1450 C
1 Electrical Conductivity  (dS m™) 0.293 0.313 0.288
(In 5% Solution)
End of the Report.
% \aquﬁ“\N"
2, o
Voo gfé\tﬁ [
Jr.Env.Scientist

Deputy Chief Scientific Officer,

District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.

----Page 2 of 2----



1. Name and Address of the Sender
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Report No.DEL/DGL/666

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

REPORT OF ANALYSIS

2. Date and time of Collection

: The District Environmental Engineer,
Tamil Nadu Pollution Control Board,

Dindigul.
: 05.03.2019 at 01.30 PM.

3. Date and time of Receipt at Laboratory : 06.03.2019 at 10.55 AM.

4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

: Three Nos. of Soil Samples.

Tightly packed with polythene bags of 1 kg x 3.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
Soil 06/2019/DGL 1451 A Mr.N.Sivaji own land 1 feet depth -
Soil 06/2019/DGL 1451 B Mr.N.Sivaji own land 2 feet depth -
Soil 06/2019/DGL 1451 C Mr.N.Sivaji own land 3 feet depth -
S. _
NO PARAMETERS 1451 A | 1451 B | 1451 C
1 | Electrical Conductivity  (dS m™) 0454 | 0374 | 0.384
(In 5% Solution) |
End of the Report.

OSros Jaolg

Ir.Env.Scientist

il

Deputy Chief Scientific

District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.

----Page 2 of 2----
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Report No.DEL/DGL/207

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004,

REPORT OF ANALYSIS
1. Name and Address of the Sender . The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dindigul.
2. Date and time of Collection : 12.08.2020 at 10.00 AM.
3. Date and time of Receipt at Laboratory : 13.08.2020 at 09.50 AM.
4, Condition of Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.
5. Nature and Number of Samples : Three Nos. of Soil Samples.
DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
01/2020/DGL s1/ Mr.S.Selvaraj own land 1 feet depth e
02/2020/DGL 518 Mr.S.Selvaraj own land 2 feet depth
03/2020/DGL 519 Mr.8.Selvaraj own land 3 feet depth ---
S.
NO PARAMETERS 517 518 519
1 . | Electrical Conductivity  (dSm™) 0.252 | 0.293 | 0.291
(In 5% Solution)
2 |pH 7.23 7.50 7.44
End of the Report.

\}%&\M\%ﬂ% g &h} ) fj‘?‘ﬂ‘a ‘Mﬂ | dode

Jr.Env.Scientist cientific Officer,
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.

----Page 2 of 2----



Report No.DEL/DGL/208

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

REPORT OF ANALYSIS
1. Name and Address of the Sender : The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dindigul.

2. Date and time of Collection : 12.08.2020 at 11.00 AM.

3. Date and time of Receipt a* Laboratory : 13.08.2020 at 09.55 AM.
| 4. Condition of Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.
| 5. Nature and Number of Samples : Three Nos. of Soil Samples.
‘ DEE Tab |

Code Code Point of Collection

T/UT/PT/INM

No. No.

04/2020/DGL 520 Mr.G.Kandasamy own land 1 feet depth -
{ 05/2020/DGL 521 Mr.G.Kandasamy own land 2 feet depth m—-
| 06/2020/DGL 522 Mr.G Kandasamy own land 3 feet depth

LS.
NO PARAMETERS 520 521 522
1 |Electrical Conductivity (dSm™) 0.185 | 0.152 | 0.173
(In 5% Solution)
2 |pH 7.52 7.56 1.57
End of the Report.
U@;‘mm}ay@ - MRMO]}@&D
Jr.Env.Scientist Deputy Chief Stientific Officer,

District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.

----Page 2 of 2----



Report No.DEL/DGL/209

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

REPORT OF ANALYSIS
1. Name and Address of the Sender : The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dindigul.
2. Date and time of Collection : 12.08.2020 at 12.00 PM.
3. Date and time of Receipt at Laboratory : 13.08.2020 at 10.00 AM.
4. Condition of Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.
5. Nature and Number of Samples : Three Nos. of Soil Samples.
DEE - Lab
Code Code Point of Collection
TAIT/PT/NM
No. No.
07/2020/DGL 523 Mr.P.V.Subramani own land 1 feet depth ---
08/2020/DGL 524 Mr.P.V.Subramani own land 2 feet depth e
09/2020/DGL 525 Mr.P.V.Subramani own land 3 feet depth -
S,
NO PARAMETERS 523 524 525
1 |Electrical Conductivity (dSm™) 0.186 | 0.197 | 0.165
(In 5% Solution)
2 |pH 7.46 7.51 7.58
|
End of the Report.

U%ﬂo%\aﬂ@

Jr.Env.Scientist

- 20 Mseasss
Deputy Lhief8¢cientific Officer,

District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.

----Page 2 of 2----




Report Ne.DEL/DGL/210

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004,

REPORT OF ANALYSIS

1. Name and Address of the Sender

2. Date and time of Collection

3. Date and time of Receipt at Laboratory
4, Condition of Seals, Fastening and Container :
5. Nature and Number of Samples

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Dindigul.

: 12.08.2020 at 12.30 PM.
: 13.08.2020 at 10.10 AM.

Tightly packed with polythene bags of 1 kg x 3.

: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection
TMT/PT/NM
No. No.
10/2020/DGL 526 Mr.N.Sakthivel own land 1 feet depth —
11/2020/DGL 527 Mr.N.Sakthivel own land 2 feet depth -
12/2020/DGL 528 Mr.N.Sakthivel own land 3 feet depth. -
S.
NO PARAMETERS 526 527 528
1 Electrical Conductivity  (dSm™) | 0.314 0.331 0.318
(In 5% Solution)
2 |pH 7.44 182 T T
End of the Report.
VS otk . b rmq )09
Jr.Env.Scientist Deputy Chief/Scientific Officer,
District Environmental Laboratory,

Tamil Nadu Pollution Control Board,
Dindigul.

-—Page 2 of 2----




1. Name and Address of the Sender

2. Date and time of Collection

31
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Report No.DEL/DGL/211

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

REPORT OF ANALYSIS

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Dindigul.
: 12.08.2020 at 01.15 PM.

3. Date and time of Receipt at Laboratory : 13,08.2020 at 10.20 AM.

4, Condition of

5. Nature and Number of Samples

Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.

: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection
T/UT/PT/NM
No. No.
13/2020/DGL 529 Mr.N.Selvaraj own land 1 feet depth
14/2020/DGL 530 Mr.N.Selvaraj own land 2 feet depth -
15/2020/DGL 531 Mr.N.Selvaraj own land 3 feet depth -
S.
NO PARAMETERS 529 530 531
1 | Electrical Conductivity  (dS m™) 0287 | 0275 | 0.261
(In 5% Solution)
2 |pH 7.50 7.53 7.61
End of the Report.
\)@/\ 0 [po*®

Jr.Env.Scientist

Deputy/ChiefScientific Officer,
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.

----Page 2 of 2----
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Report No.DEL/DGL/212

Tamil Nadu Pollution Control Board

DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

1. Name and Address of the Sender

2. Date and time of Collection

3. Date and time of Receipt at Laboratory
4. Condition of Seals, Fastening and Container :
5. Nature and Number of Samples

REPORT OF ANALYSIS

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Dindigul.

: 12.08.2020 at 01.45 PM.
: 13.08.2020 at 10.25 AM.

Tightly packed with polythene bags of 1 kg x 3.
: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection
T/UT/PT/NM
No. No. :
16/2020/DGL 532 Mr.N.Sivaji own land 1 feet depth --
17/2020/DGL 533 Mr.N.Sivaji own land 2 feet depth e
18/2020/DGL 534 Mr.N.Sivaji own land 3 feet depth -
S,
NO PARAMETERS S32 533 534
1 | Electrical Conductivity  (dS m™) 0278 | 0317 | 0313
(In 5% Solution)
2 |pH 7.39 7.29 732
End of the Report.
5 %0’ bp?@ . Qu‘; ) 0%l |dodo
Jr.Env.Scientist Deputy Chief Scientific Officer,

District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.

----Page 2 of 2----
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Report No.DEL/DGL/15

Tamil Nadu Pollution Control Beard
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004,

REPORT OF ANALYSIS

1. Name and Address of the Sender

2. Date and time of Collection
3. Date and time of Receipt at Laboratory
4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Dindigul.

: 12.04.2021 at 10.00 AM.

: 12.04.2021 at 06.00 PM.

Tightly packed with polythene bags of 1 kg x 3.

: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
01/2021/DGL 24 Mr.S.Selvaraj own land 1 feet depth ---
02/2021/DGL 25 Mr,S.Selvaraj own land 2 feet depth e
03/2021/DGL 26 Mr.S.Selvaraj own land 3 feet depth ---
S.
NO PARAMETERS 24 25 26
1 | Electrical Conductivity (dS m'™) 0.129 | 0.119 | 0.189
(In 5% Solution)
2 |pH 8.65 8.86 8.52
End of the Report.

V%oh a2}

Jr.Env.Scientist

Pt Wosmaw

Deputy Chief SQ&ntific Officer,
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.
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Report No.DEL/DGL/18

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004,

REPORT OF ANALYSIS

1. Name and Address of the Sender : The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Dindigul.
2. Date and time of Collection 1 12.04.2021 at 11.30 AM.
3. Date and time of Receipt at Laboratory : 12.04.2021 at 06.15 PM.

4. Condition of Seals, Fastening and Container : Tightly packed with polythene bags of 1 kg x 3.

5. Nature and Number of Samples : Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
10/2021/DGL 33 Mr.G.Kandasamy own land 1 feet depth -—-
11/2021/DGL 34 Mr. G.Kandasamy own land 2 feet depth -
12/2021/DGL 35 Mr G.Kandasamy own land 3 feet depth ---
S.
NO PARAMETERS 33 34 35
1 | Electrical Conductivity (dS m™) 0.101 | 0.089 | 0.141
(In 5% Solution)
2 |pH 8.31 7.79 1.97
End of the Report.

Deputy/Chief clennﬁc Officer,

District Environmental Laboratory,

Tamil Nadu Pollution Control Board,
Dindigul.

\}@E g Cz Kloy 180
Jr.Env. Sc entlst

----Page 2 of 2----



1. Name and Address of the Sender

2. Date and time of Collection

3. Date and time of Receipt at Laboratory

ﬂlﬂE Em

W

Report No.DEL/DGL/16

‘Tamil Nadu Pollution Control Board

DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

REPORT OF ANALYSIS

4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Dindigul.

: 12.04,2021 at 10.30 AM,

: 12.04.2021 at 06.05 PM.

Tightly packed with polythene bags of 1 kg x 3.

: Three Nos. of Soil Samples.

DEE

J r.Env.Sci%%tlst

Lab
Code Code Point of Collection T/UOT/PTINM
No. No.
04/2021/DGL 27 Mr.P.V.Subramani own land 1 feet depth ---
05/2021/DGL 28 Mr. P.V.Subramani own land 2 feet depth ---
06/2021/DGL 29 Mr. P.V.Subramani own land 3 feet depth -
S'
NO PARAMETERS 27 28 29
1 | Electrical Conductivity (dS m™) 0.063 | 0.089 | 0.132
(In 5% Solution)
2 |pH 8.47 8.11 8.43
l
End of the Report.
\)%%]g@o& s ZMu \doH

Deputy ChiefScientific Officer,
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.
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Report No.DEL/DGL/20

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

1. Name and Address of the Sender

2. Date and time of Collection
3. Date and time of Receipt at Laboratory
4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

REPORT OF ANALYSIS

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Dindigul.

+ 12.04.2021 at 12.30 PM.

0 12.04.2021 at 06.25 PM.

Tightly packed with polythene bags of 1 kg x 3.

: Three Nos. of Soil Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
16/2021/DGL 39 Mr.N.Sakthivel own land 1 feet depth --
17/2021/DGL 40 Mr. N.Sakthivel own land 2 feet depth ---
18/2021/DGL 41 Mr. N.Sakthivel own land 3 feet depth ---
S. N
NO PARAMETERS 39 40 41
1 | Electrical Conductivity (dSm'™) 0.090 0.084 0.072
(In 5% Solution)
2 |pH 8.42 8.69 8.84
End of the Report.

\}%onbﬂ

Jr.Env.Scientist

- WSM LD

Deputy’Chief SCientific Officer,
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.
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1. Name and Address of the Sender

2. Date and time of Collection
3. Date and time of Receipt at Laboratory
4. Condition of Seals, Fastening and Container

3. Nature and Number of Samples

L3

18 0]
T

AN\ [ /4

REPORT OF ANALYSIS

Report No. DEL!DGIJI 7

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Dindigul.

: 12.04.2021 at 11.00 AM.

1 12,04.2021 at 06,10 PM.

: Three Nos. of Soil Samples.

: Tightly packed with polythene bags of 1 kg x 3.

DEE Lab
Code - Code Point of Collection TUT/PT/INM
No. No.
07/2021/DGL 30 Mr. N.Selvaraj own land 1 feet depth -
08/2021/DGL 31 Mr. N.Selvaraj own land 2 feet depth ——
05/2021/DGL 32 Mr, N.Selvaraj own land 3 feet depth -
S.
NO PARAMETERS 30 31 32
1 |Electrical Conductivity (dS m™) 0.099 | 0.101 | 0.102
(In 5% Solution)
2 |pH 8.27 8.26 3.33
End of the Report.
U%YOH)W& ‘ 8O, oy 130 &
Ir.Env.Sciehtist Deputy, hlcf‘ cientific Ofﬁcer

District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.
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Report No.DEL/DGL/19

Tamil Nadu Pollution Control Board

DISTRICT ENVIRONMENTAL LABORATOR.Y, DINDIGUL-624 004,

REPORT OF ANALYSIS

1. Name and Address of the Sender

2. Date and time of Collection
3. Date and time of Receipt at Laboratory

4, Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

.
.

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Dindigul.

: 12.04.2021 at 12.05 PM.

: 12.04.2021 at 06.20 PM.

Tightly packed with polythene bags of 1 kg x 3.

Three Nos. of Socil Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM

No. No.
13/2021/DGL 36 Mr.N.Shivaji own land 1 feet depth
14/2021/DGL 37 Mr. N.Shivaji own land 2 feet depth -
15/2021/DGL 38 Mr N.Shivaji own land 3 feet depth -

S.
NO PARAMETERS 36 37 38

1 Electrical Conductivity (dS m™)
(In 5% Solution)

0.195 | 0.222 | 0.180

2 |pH

7.06 7.26 7.03

End of the Report.

N Floviseal

Jr.Env.Scié ?st

Deputy?hief rentific O 130

District Environmental Laboratory,

Tamil Nadu Pollution Control Board,
Dindigul.

----Page 2 of 2----
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As per the Direction of the Honorable NGT well water samples of TDS in the petitioner’s well for the year

2019-2021 is compared and comparison report is furnished below:

Name Bore well of Open well of Open well Open well of Cpan well of Open well of
of the Thiru. G. Kandasamy Thiru. P.V. Subramani of Thiru. N Sivaj Theru. N Sebvacaj Thiru S. Selvaraj
land Thiru N. Saithivel
e
D i 7 2 3 Py 5 3
No | Lo 117118, 2,1191A, e
survey \ &
10505, 10572, 99128, 99/1,3 | %% 32, 42NA, R e T 120112,
number ' 128/2, 129/3A
2018 2020 2021 | 2018 | 2020 202 2019 2020 2021 2019 2020 2021 2019 | 2020 | 2021 2018 2021 ‘
(Post (Pre (Post | (Post | (Pre (Post (Post (Pre (Post (Post (Pre (Post | (Post | (Pre | (Post | (Post (Post 1
monsoo monso mons mons | mons monso mons mons mons monsco | monso maons mons | mons | Mons | Monso mons |
n) on) oon) oon) | con) on) oon) oon) oon) n) on) oan) oon) { oon) | oon) on} oonj}
1 TDS
(mality 16188 | 8392 | 000 |4220 5576 (3850 | 9172 | 12972 [2050 11128 | 12544 |6710 | 11284 | 9996 | 5780 |5476 | 4500 l
|




I. Name and Address of the Sender

2. Date and time of Collection

3. Date and time of Receipt at Laboratory

Tamil Nadu Pollution Control Board

Report No.DEL/DGL/590

DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

| REPORT OF ANALYSIS |

4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Dindigul.

1 02.02.2019 at 12.05 PM to 12.20 PM.
: 02.02,2019 at 03.50 PM.

Sealed and Fastened Condition in
Polythene Carbuoy of 2.5 Lit'x 4.

: Four Nos. of Well Water Samples.

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
908/111/DGL 1298 Open well of ThiruN.Selvaraj .
909/11I/DGL 1299 Open well of Thiru.N.Shivaji -
910/III/DGL 1300 Open well of Thiru.N.Sakthivel ---
9: /III/DGL 1301 Open well of Thiru,P.V.Subramani -
S. PARAMETERS 1298 | 1299 | 1300 | 1301
NO
1 pH 7.76 717 7.46 8.18
2 | Total Dissolved Solids (mg/) | 11284 | 11128 | 9172 | 4220
3 Chloride (as CI) (mg/l) | 4973 | 4873 | 3999 | 1824
4 Sulphate (as SO,) (mg/1) 96 44 92 63
5 Total Hardness (mg/l) | 2790 1610 980 920
6 | Sodium Adsorption Ratio [SAR] 410 | 436 | 7.87 | 2.91
7 | Percent Sedium (%) 28 35 55 32
End of the Report.
v LY

ITr.Env.Scientist

Deputy

ﬁef SMG Ofﬁcepﬁ IOM o ]3

District Edvironmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.
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1. Name and Address of the Sender

2. Date and time of Collection
3. Date and time of Receipt at Laboratory

5. Nature and Number of Samples

TETTE

A\ | /4

| REPORT OF ANALYSIS |

Report No.DEL/DGL./591

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004,

: The District Environmental Engineer,

‘T'amil Nadu Pollution Control Board,
Dindigul.

Sealed and Fastened Condition in

Polythene Carbuoy of 2.5 Lit x 2.

: Twao Nos. of Well Water Samples.

: 02.02.2019 at 12.30 PM to 12.35 PM.

: 02.02.2019 at 04.00 PM.
4, Condition of Seals, Fastening and Container :

DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
913/1II/DGL 1303 Open well of Thiru.S.Selvaraj -
914/II/DGL 1304 Bore well of Thiru.G.Kandasamy -
S. PARAMETERS 1303 1304 |
NO
1 pH 757 7.52
2 Total Dissolved Solids (mg/1) 5476 6188
3 Chloride (as Cl) (mg/1) 2224 2524
4 | Sulphate (as SO,) (mg/1) 36 68
5 Total Hardness (mg/l) 1920 430
6 Sodium Adsorption Ratio [SAR] 2.45 4.95
7 Percent Sodium: (%) 22 73
End of the Report.
\ .
\r%q\-m\%ﬁ : ?L@? ’ W}S
Jr.Env.Scientist DeputyChief Bcientific Officer,

District’Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Dindigul.
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Report No.DEL/DGL/167

Tamil Nadu Pollution Control Board

DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

| REPORT OF ANALYSIS |
. Name and Address of the Sender

—

i The District Environmental Engineer,
Tamil Nadu Pollution Control Board,

Dindigul.
2. Date and time of Collection : 30.07.2020 at 12.30 PM
. Date and time of Receipt at Laboratory : 31.07.2020 at 08.15 AM.

HOW

. Condition of Seals, Fastening and Container : Sealed and Fastened Condition in
Polythene Carbuoy of 2.5 Lit x 1.

5. Nature and Number of Samples : One No. of Bore Well Water Sample.
DEE Lab
Code Code Point of Collection T/UT/PT/NM
No. No.
269/11/DGL 411 Bore well of Thiru.G.Kandasamy -
S. PARAMETERS _ 411
NO :
1 pH 7.49
2 Tota! Dissolved Solids (mg/1) 8392
3 Chloride (as Cl) (mg/1) 3549
4 Sulphate (as SO,) (mg/1) 77
5 Total Hardness (mg/1) 3950
6 Sodium Adsorption Ratio [SAR] 2.660
7 | Percent Sodium (%) 13
End of the Report.

Jr.Env. Scxcnt&st Deputy Chief Scientific Ofﬁcer
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.

N BTt ? W N
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Report No.DEL/DGL/167

Tamil Nadu Pollution Control Board
DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

| REPORT OF ANALYSIS |

1. Name and Address of the Sender

2. Date and time of Collection
3. Date and time of Receipt at Laboratory

4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

: The District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Dindigul.

: 30.07.2020 at 01.10 PM
: 31.07.2020 at 08.15 AM.

Sealed and Fastened Condition in
Polythene Carbuoy of 2.5 Litx §.

: One No. of Open Well Water Sample.

DEE Lab
Code Code Point of Collection T/UT/PT/ANM
No. No. )
271/II/DGL 413 Open well of Thiru.P.V.Subramani -—
[ s. PARAMETERS 413
__NO
1 pH T52
2 Total Dissolved Solids (mg/T) 5576
3 Chloride (as Cl) (mg/1) 2149
|
L4 Sulphate (as SQy) (mg/1) 61
5 Total Hardness (mg/1) 2470
6 Sodium Adsorption Ratio [SAR] 2.151
7 Percent Sodium (%) 18
End of the Report.

\Y %O‘X\%w

Jr . Env.Scientist

/ . by %ww
Deputy Chief Stientific Officer,
District Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.
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‘Report No.DEL/DGL/168

Tamil [Nadu Pollution Control Board

DISTRICT ENVIRONMENTAL LABORATORY, DINDIGUL-624 004.

| REPORT OF ANALYSIS |

1. Name and Address of the Sender :

2. Date and time of Collection

3. Date and time of Receipt at Laboratory

4. Condition of Seals, Fastening and Container :

5. Nature and Number of Samples

The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dindigul.

: 30.07.2020 at 01.30 PM to 02.10 PM
: 31.07.2020 at 08.20 AM.

Sealed and Fastened Condition in
Polythene Carbuoy of 2.5 Lit x 3.

: Three Nos. of Open Well Water Samples.

DEE Lab .
Code Code Point of Collection T/UT/PT/NM
No. No.
272/I/DGL 414 Open well of Thiru.N.Sakthivel -
273/1/DGL 415 Open well of Thiru.N.Shivaji ---
274/11/DGL 416 Open well of Thiru.N.Selvaraj -
P PARAMETERS 414 415 416
NO
1 pH

7.33 7.31 7:51

2 Total Dissolved Solids

(mg/) | 12972 | 12544 9996

3 Chloride (as Cl)

(mg/) | 5448 5323 4249

| Sulphate (as SO,)

(mg/1) 175 S1 54

5 Total Hardness (as Caco;)

(mg/l) | 4970 1480 2900

6 Sodium Adsorption Ratio [SAR]

5.347 3.245 2.206

7 Percent Sodium

(%) 27 29

End of the Report.

\ Bioehane
Jr.Env.Scientist

. J,?M 1(% g
Deputy?xief Scientific Officer,
District Efivironmental Laboratory,
Tamil Nadu Pollution Control Board,
Dindigul.
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ACCURACY ANALABS

(NABI. Accreditation [.aboratory)
{1S0 ©001: 2015 Certificd Laboratory)

THOW THD HIDOIN - CERT Nu. TC-6429

CHEMICAL TEST REPORT

WATER ANALYSIS
Report No ; | TC6429200000000188F Report Date 09.04.2021
Customer Named&: Address : Sample Rel. No AAL/WR/09/21-22
Sample Description G. Kandasamy (Bore Well)
M/S Tamilnadu Pollution Control Beard Sample Drawn By Customer
Dindigul Sample Collected Date 07.04.2021
Quantity of Sample 2 Lit
Sample Recelved On 08.04.2021
Test Commenced On 08.04.2021
| Test Completed On 08.04.2021
SLNn, Name of the Test Test Method 13 SLIJ::‘?:anrd 1 Results
| |p'@s’c IS 3025 . Part 11 (Reall:2017) 65-%5 | 67
2 l'otal Dissolved Soiids @180°C 1S 3025 : Part 16 (Reall.2017) 500 mg/L. 5880
3 Chlorides(as Cl) IS 3025 : Pant 32 (RealT2017) 1000 mg/1. 5084
4 Sulphate(as SOy4) IS 3025 : Part 24 (Reall.2019) 200 mg/L 250

**End of Report**

For ACCURACY ALLABS

AUTHORIZED SIGNATORY w
{R. Srinivasan) &

Lab Manager
Note:
1. The wcut resulis relate only to the item tested. Samples are nol drawn by us unless othenwise staled.
2. Thetest item wall not be retained for more than 10 days from date of issue of tes| reports, unless othenvise speaified by customer
3. Thetest report shall not be reproduce in full or part without the written approval of Accurucy Analabs
4. The report cannof be used as evidence in the coun of law and should not be used in any advernising medea without our special permission in wnbing
5 Tots! liability of our laboratory 15 hmited 10 the invoice amount and any dispule ansing out af this 1repan s snbyect 10 Dindigul Junisdichion only

Head Office: No.7A, 17 Sri Sakthi Vinayagar Complex, Ramalakshmi Nagar Extn, Dindigul — 624 004
Mobile: +91 — 95895 54854, 99448 09484, E-mail: accuracyanalabs@gmail.com
Collection Center: Chennai, Madurai, Trichy.



;A
(NAGI Acereditation Laboratory)
(1SO 9001 2015 Certified Laboratory)

THOW THE HIDDER CFERT Nao, TCA42Y9

CHIEMICAL TEST REPORT

| WATER ANALYSIS
Report No | TC6429200000000189F Report Date 09.04.202)
Cuslomer Name& Address Sample Ref, No AALIWR/10/21.22
Sample Deseription P.V. Subramani (Open Well) !
M/S Tamilnadu Pollution Control Board Sumple Drawn By Customer ‘
Dindigul Sample Collected Date (07.04.202) _
Quintity of Sample 2 L |
Sample Recelved On 08.04.2021
Test Commenced On 0(8.04.202]
Test Completed On 08.04.2021
S1.No, Name of the Test Test Mcthod s S:li?gard Results
| p' @25°C 1S 3025 : Part 11 (Reaff.2017) 6.5-8.5 778
2} Total Dissolved Solids @IBO“C 15 3025 : Part 16 (Reall.2017) 500 my/L 3RS0 ﬂ
3| Chlorides(as Cl) IS 3025 : Part 32 (Realf.2017) 1000 mg/l. 3650
4 | Sulphate(as SO,) IS 3025 : Port 24 (Realf.2019) 200 mg/L 150 |

**End of Report**

For ACCURACY ANALADBS

2.
AUTHORIZED SIGNATORY

(R. Srinivasan)
Lab Manager

Y
Ay
X
OZ’
N

Note:
1. The test resulta relate only 10 the item tested. Samples are not drawn by us unless otherwise stated.
2, Thetest item will nol be retained for more than 10 days (rom date of issue of test repons, unless otherwise specified by customer
3 Thetest repont shall not be reproduce in (ull or part without the written approvat of Aceuracy Analaby '
4. Tiwe report cannol be used a3 evidence in-the coun of law ond should not be used in any advertising media withoul éur special permission in wnling.
5.

Total lability of our laboratory is limited to the invoice amount and any dispute anising owt of this tepon is subjeet 1o Dindigul Jwisdiction only

[Tead Office: No.7A, 17 Sri Sakthi Vinuyagar Complex, Ramalokshmi Nagar Extn, Dindigul - 624 004
Mobile: +9] = 95895 54854, 99448 (19484, [-mail: accuracyanalabs@gmail.com
Collection Center: Chennai, Madurai, Trichy.
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ACCURACY ANALAEBS

(NADL Accreditation Laboratory)
(1SO 9001: 2015 Certified Laboratory)

SHOW THEHDDEN ) . CERT No, TC46429

CHEMICAL TEST REPORT

WATER ANALYSIS
Report No | TC6429200000000190F Report Date 09.04.2021
Customer Name& Address : Sample Refl. No AAL/WR/11/21-22
Sample Deseription N.Sakthivel (Open Well)
M/S Tamilnadu Pollution Control Board Sample Drawn By Customer
Dindigul Sample Collected Date 07.04.2021
Quantity ol Sample 2Lit
Sample Received On 08.04.2021
Test Commenced On 08.04.2021
Test Completed On 08.04.2021
[
Si.No. Name of the Test Test Method = Slfl::i‘lin L Results
1 | pt@2s’c IS 3025 : Part |1 (Reall 2017) 65- K5 TUREE
2 ‘Total Dissolved Solids @130°C 153028 : Pant 16 {Reall,2017) 300 myil, 2050
3 Chlorides(es Cl) 1S3025 ; Part 32 (Reni122017) 1000 mg/l. 1686
4 Sulphate(as SOy) 18 3025 : Part 24 (ReafT.2019) 200 mg/L 83
**£nd of Report®*®
For ACCURACY ANALABS
/‘
(. , Y
o~ S
)
AUTKORIZED SIGNATORY &
(R. Srinivasan) &
Lab Manager
Note: -
1. The lest resulls relale only to the item tested. Samples are not drawn by us wnless olherwise siated.
2. Thetest item will not be retained for morg than 10 days from date ol issue of test repons, unless oibenwise specified by customet.
3. The test report shall not be reproduce in full or part without tie wrilien spproval of Accuracy Analabs
4. Therepon cannot be used as evidence in the court of law and should nol be used in any advertising medio without our special penmission 1n Wity
s Total Lability,of our laboratory is limited 10 tlie invoice amomnt and any dispute anising out of his Tepon 1% sulect to Dundipul Jurisdicnon cnly ‘

IHead Office: No.7A, 17 Sri Sakthi Vinayapar Complex, Ramalakshmi Nagar Extn, Dindigul - 624 004
Mobile: +9i — 95895 54854, 99448 09484, F-mail: accuracyanalabs@gnwil.com
Colleetion Center: Chennai, Madurai, Trichy.
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ACCURACY ANALABS

N

- by

(NABL Accreditation Laboratory)
{150 9001: 2015 Certified Laboratory)

CERT No, TC642Y

CHIEMICAL TEST REPORT

Nole:

Lab Manager

WATER ANALYSIS
Report No | TC6429200000000191F Report Date 09.04.2021
Customer Name& Address : Sample Rel. No AALIV&{R/]NZI«Z:
Sample Deseriptlon N.Shivaji (Open Well)
M/S Tamilnadu Pollution Control Bonrd Snmple Drawn By Customer _
Dindigul Sample Colleeted Date 07.04.2021
Quantily of Snmple 2 Lit
Sample Received On 08.04.202
Test Commenced On 08.04.2021
Tesi Completed On 08.04.2021 )
dard
S1.No. i Name of the Test Test Method i S[;::Tr;tsnr( Results
1 [ pt@s’c IS 3025 : Part 11 (Reaff.2017) 6.5-8.5 6.46
2 Total Dissolved Solids @180°C 1S 3025 : Part 16 (Reaff.2017) 500 mg/l 6710
,3 | Chlorides(as Cl) IS 3025 : Part 32 (Reafl:2017) 1000 mg/L 5160
4 Sulphate(as SO,) 15 3025 : Port 24 (RealT.2019) 200 mg/L 180
**End of Report** g
For ACCURACY ANALADBS
(SRR
AUTHORIZED SIGNATORY
(I Srinivasan)

e —

The test results relute only to the itemn tested. Samples ore not drawn by us unless othenwise staled.

The test itent will not be retwined for more than 10 days from date of issie of test seports, unless olherwise specified by sustomer.

The test report shull not be reproduce in full or part without the writlen appeavel of Accarncy Analabs,

The report cannot be used a3 evidence in the count of Jaw and should nol be used in any adverlising media without our special pernission in wntinyg
Total Lability of vus lsborstory 1s himited 1o the invoice amount and any dispute prising out of this repon is subject to Dindigul Jurisdiction only.

Head Office: No.7A, 17 Sri Sakthi Vinayagar Complex, Ramalakshmi Nagar Extn, Dindigul ~ 624 004
Mobile: +91 - 95895 54854, 99448 09484, F-mail: accuracynnnlabs@gmail.com
Calieetion Center: Chennoi, Madurai, Trichy.



(NABL Accreditation Laboratory)
(1S0 9001: 2015 Centified Laboratary)

b+
ACCURACY ANALABS

CERT No. TC-6429

CHEMICAL TEST REPORT "
e ] WATER ANALYSIS ]
Report No | TC6429200000000192F Report Date 09.04.2021
Customer Name& Address : Sample Rel. No AAL/WR/13/21-22
Sample Description N.Selvaraj (Open Well)
M/S Tamilnadu Pollution Control Board Sample Drawn By Customer
Dindigul Sample Collected Date 07.04.2021
Quantity of Sample 2 Lit
Sample Received On 08.04.2021
Test Commenced On 08.04.2021
Test Completed On 08.04.2021
Sl.No. Name of the Test Test Method 3 SLIJ{:;:;MG Results
1| p'@s’c 1S 3025 : Part 11 (Realf.2017) 6.5-8.5 6.4
2 Tolal Dissolved Solids @180°C 1S 3025 ; Part 16 (Realf.2017) 500 mg/L. 5780
3 Chlorides{as CI) 1S 3025 : Part 32 (ReafT.2017) 1000 mg/L 5315
4 | Sulphate(as SO.) 1S 3025 ; Part 24 (Reall.2019) 200 mg/L. 32
**End of Report®*®
For ACCURACY ANALABS h

//“ )
-
AUTHORIZED SIGNATORY

(R. Srinivasan)
Lab Manager

8§
(&
2

\ &

&

Note:

| The test results relate only to the item tesied. Samples are not drawn by us unless otherwise stated.

2, Theiestitem will not be retained for more than 10 days frem date of issue of tesl reports, unless otherwise specified by customer

3. Thetest report shall not be reproduce in full or pant withour the wninen approval of Accuracy Analabs.

4 The report cannol be used s evidence in the court of law and should ot be used in any advertising media without owr special permission in writing
s Tetal Tiability of our laboratory is limiled to the invoice amount and any dispute ansing oul of this report is subject to Dindigul Jurisdiction only.

Head OfTice: No.7A, 17 Sri Sakthi Vinayagar Complex, Ramalakshmi Nagar Extn, Dindigul — 624 004
Mobile: +91 - 95895 54854, 99448 09484, E-mail: accuracyanalabs@gmail.com
Collection Center: Chennai, Madurai, Trichy.



ACCURACY ANALARS

{(NABL Accrediintion Laloratory)
(IS0 9001: 2015 Certified Laboratory)

THOW THE HIDDEN .
AN SR CERT No, TC-6429

CHEMICAL TEST REPORT

WATER ANALYSIS
Report No: | TC6429200000000193F Report Date 09.04.2021
Customer Name& Address : Samnle Ref, No AAL/WR/14/21-22
Sample Deseriplion S.selvaraj (Open Well)
M/S Tamilnadu Pollution Control Board Sample Drawn By Customer
Dindigul Sample Collected Date 07.04.2021
Quaniity of Sample 2 Lit
Sample Reccived On 08.04.2021
Test Commenced On 08.04.2021
Test Completed On 08.04.2021
SL.No. | Name of the Test Test Method IS Sljz;r;gard Results
l p' @25°C 153025 ; Part 11 (Real1:2017) 6.5-85 6.68
2 Total Dissolved Solids @180°C 1S 3025 : Part 16 (RealT.2017) 500 mg/L 4500
3 Chlorides(as Cl) 1S 3025 : Part 32 (RealT.2017) 1000 mg/L 4103
4 Sulphate{as SO,) IS 3025 : Parl 24 (Reafl.2019) 200 mg/L 185

**End of Report**

For ACCURACY ANALADS

. At

AUTHORIZED SIGNATORY
(R. Srinivasan)

Lab Manager
Note:

L

The test resulls relate only to the item lested. Samples ore not drown by us unless otherwise siated.

The test nem will not be retained for more than 10 days from dale of issuc of test reports, unless otherwise specificd by custmngr

The test report shall not be reproduce in full or part without the wrilten approval of Accurney Analabs

The report cannol be used as evidence in the court of lnw and shiould not be used in any advertisang wgalin wiliout e specil pErmIEssai 0 sty
Total hubilny of our Isborstory is miled 1o the wvoive ameunt and any dispule bisiny out of Wis cupuit 15 subjeet 10 Dindigul Jurisdiction only

e e

Head Office: No.7A, 17 Sri Sakthi Vinayagar Complex, Ramalakshmi Nagar Extn, Dindigul - 624 004
Mobile: +91 - 95895 54854, 99448 09484, F-mail: accuracyanalabs@pmail.com
Collection Center: Chennai, Madurai, Trichy.
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e T ; . TteReT, S UE WeEry wRede SAeE 9 WRR
grzeb MINISTRY OF ENVIRONMENT, FOREST & GLIMATE CHANGE GOVT. OF INDIA
SPEED POST
F No. B-29016/(G-97)/21/WM-II/AR/ June 11, 2021
To
The Member Secretary
Tamil Nadu Pollution Control Board
No. 76, Mount Salai

Guindy, Chennai — 600 032

Sub: Standard Operating Procedure (SoP) for utilization of waste salts generated from
CETPs/ETPs of textile manufacturing/processing industries for recovery of salts for
industrial use throuyh salt pans under Rule 9 of the Hazardous and Other Wastes
(Management and Transboundary Movement) (HOWM) Rules, 2016.

Sir,

This has reference to your letier dated 17.02.2021 and the Commitiee Report of trial run for

recovery of salts from the textiles and tannery industries for development of SoP under Rule 9 of
the HOWM Rules, 2016.

The above said trial run was conducted on 6™ & 7™ September, 2019 in presence of a
committee comprising officials from CPCB, TNPCB, CGWB, Chennai and PWD, Trichy and the
commitiee submitted a report alongwith recommendations for said utilization of waste salts.
Based upon findings/report of aforesmid trial run, CPCB has prepared SoP and check list of
minimal requisites facilities for "Utilization of waste salts generated from CETPs/ETPs of textile

manufacturing/processing indusiries for recovery of salts for industrial use”, which is available
on CPCB website https://cpcb.nic.in/sop-for-hw-specific/.

Tamil Nadu Pollution Control Board (TNPCB) may grant authorization to M/s Arunachala
Enterprises, Nagapattinam for utilization of waste salts generated form CETPs/ETPs of Textile
industry, in accordance to the SoP and provisions of HOWM Rules, 2016.

Yours faithfully,

% Sudh?m:)w

Division Head

Waste Management-II
Copy to:
1. M/s Arunachala Enterprises, : For information, please.

S.F. No. 128/30, 128/31, 128/32, 128/34

and 128/35,

Vedaranyam Extension Salt Factory,

Agasthiyampalli Village, Vedaranyam

Taluk, Nagapattinum, Tamil Nadu.

2. The Regional Directorate : With a request to kindly verify the utilization
Central Pollution Control Board process, SoP, checklist and other said
Second Floor, No.77-A, South Avenue conditions quarterly during initial 02 years of
Road, Ambattur Industrial Estate, operation followed by random checks in
Ambattur Taluk, Thiruvallur District, subsequent years and submit report to Head

Chennai- 600 058 Office in case of any violations, please.

T

(A Sudhakar)

‘ofEm we! e TR, feeii- 110032
Parivesh Bhawan, East Arjun ngar. Delhi-110032
W/ Tel : 43102030, 22305782, ddHEZ/Website : www.cpcb.nic.in
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Ref:
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TAMILNADU POLLUTION CONTROL BOARD

AUTHORISATION No. 18HRC17436384 dated 16/11/2018. i
Proceeding No. TS/'I’NPCBfF.O743NPWHWAJOS/NPW20_I8 da_ted 16,!11[20.18

Tamil Nadu Pollution Control Board -~ Hazardous Waste Authorrzatton-Rencwah Mh
ARUNACHALAA ENTERPRISES, S.F.No. 128/30,31,32,34,35, AHARA KADAMBANUR
Village, VEDARANY AM Taluk, Nagapattinam District - Authomalwn under Rule 6 (2) of
the Ha:fardous and Other Wastes (Managbmcnt and Transboundary Movement) Ru[cs ‘>0I6 enact..cl
under Environment (Protection) Act, 1986 — [ssued-. Reg. ;

L. Unit’s application for Authorization vide No.17436384 dated 24/09/2018
2. HWA-IR No. 0743NP\€/I-IWA/’OS/DEE/DEEI90l8 datcd 15/’10/2018

FORM2 Lo

[Seenule6 N " L :

FORM FOR GRA\T OR R_ENEWA_L OF AUTHORISATION TO THE OCCUPIERQ,‘

RECYCLERS, REPROCESSORS, R_EUSERS USER AND.OPERATORS OF DISPOSAL

FACILITIES

Number of authorization: 18HRC17436384 and dated : 16!1 1/2018

The Managing Partner of M/s. ARUNACHALAA ENTERPRISES is hereby granted an Authorzsauor

based on the enclosed signed Inspection report for Collection, handlmg, transporiation, recovery ang|
utilisation of hazardous or other ‘wastes or both on the prémises situated at S.F.No.
128/30,31 32,3435, AHARA. K.ADAMBA‘JDR Village, VEDARANYA.M J ‘Taluk:
\Iaf-'dpatlmam District. i 8

S1'| Schedule/Nameofthe |Name of Hazaxfdous__Waste Quantity Activities for which

No Processes (with category No) Authorization is -
‘ : . issued

1 |Schedulel /35. Purification and 35.3-Chemical sludge from '119569.65 ddllection.,Stpi-agé.Tranéﬂ- ]
treaument of exhaust air/gases, waste water ueatmem 0| T/Annum . | “|portation,ReceptionReco | -
water and waste water from’ [ L0 TG e | very,Pre-processing. .

| the processes in ‘this schedule
and common industrial
effluent treatment plants
(CETP's)

This authorization shall be valid for a period upto 31/03/2023.
The Authorization is issued subject to the followmg general and spemal condmons anne\cd

tally signed hvn.

R KANNANmmzoW! LI ¥

i For Member §ecrdarh
Tamil Nadu Pollutmn Control Boardl
] Chemml '

A. GENERAL CONDITIONS OF AUTHORIZATION -
i

1~

(X}

L

The authorised person shall comply with the provxsmns of the Environment (Protectxon) Act, 1986 am.
the rules made there under.

The authorization or its renewal shall be produced for mspc\.tmn at the request of an ofﬁcer authon?cd
by Tamil Nadu Pollution Control Board. : |

The pcrson authonzcd shall not rent, 1end, sell, transfer ot othenwse transport 1he hazardeus and olher'-
wastes cxcepw.*hat is pemuttcd through tms Authonsatlon il s 4

Any unauthonzed changc in pcrsonnel eqUmecnt or working Ccndltxon aslmentloned it lh_\; B e
application by the person’ authorized shalI constttute 2 breach ‘of his authonzatwn i £ o

The person authorised shall implement Emergency Responsc procedure (ERP’) for which this
authorisation is being granted considering all site specific possible scenarios such 4s spillages, leakages. -
fire .etc and their pcsmblc impacts and “also carry out mock drill in this regard at regular interval czl
time.

fl g :ir

POLLUTION PREVENTION PAYS
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TAMILNADU POLLUTION CONTROL BOARD

The person authorised shall comply with the provisions outlined in the CPCB. guidelines on
“Implementing Liabilities for Environmental damages due te: Handling and Disposal of Hazardous
Wastes and Penalty™. oL : i !

It is the duty of the authorized person te take prior permission of Tamil Nadu Pollution Control Board
to close down the facility.

The imported Hazardous and other wastes shall be fully insured for transit as well as the accidental
accurrences and its clean-up operation.

The record of consumption and fate of the imported hazardous and other wastes shall be maintained.
The Hazardous and other wastes which gets generated during recycling or reuse or recovery or pre-
processing or utilisation of imported hazardous or other wastes shall be treated and disposed of as per
specific conditions of Authorisation, -

The importer or Exporter shall bear the cost of import or ekport or miti gatioh of damages if any.
An application for the renewal of an authorization shall be made as laid down under these Rules.

Any other conditions for compliance as per the Guidelines issued by the MoEF and CC or CPCB from
ume o ume.

Annual returns shall be filed by June 30th for the period ending 3 1st March of the previous financial
year.

1. SPECIFIC CONDITIONS - Actual Users (Reeyclers/Pre-processors/Co-processors )

A%

()

The actual user shall 'be responsible for safeand environmentally sourid management of hazardous and
other wastes :

The actual user shall procure and process the hazardous and other wastes for reuse, recycle, pre-
process, utlise including co-processing for beneficial purposes only.

The utilisation of hazardous and other wastes as a resource or after pre-processing either for co-
processing or for any other use, including within the premises of the generator (if it is not part of
process), shall be carried out only after obtaining authorisation from TNPCB in respect of waste on the
basis of standard operating procedures or guidelines provided by the Central Pellution Control Board.
The authorised actual user of hazardous and other wastés shall maintain records of hazardous and other
wastes purchased in a passbook issued by the State Pellution Control Board along with the
authorisation

Handing over of the hazardous znd other wastes to the authorised actual user shall be only after making
the eniry into the passbook of the actual user

The actual user handling hazardous and other wastes shall file an annual return in Form 4 to TNPCB on
or before the 30th day of June following the financial year to which that return relates.

The actual user or the transporter shall immediately intimate TNPCB through telephone, e-mail about
the accident and subsequently send a report in Form 11, where an accident occurs at the facility of the
occupier handling hazardous or other wastes and operator of the disposal facility or during
iransportation

The actual user. importer or exporter shall be liable for all damages caused to the environment or third
party due to improper handling and management of the hazardous and other wastes.

The actual user shall not be permitted to import hazardous and other wastes from any country to India
for disposal. s ‘

”ll”he actual user shall not be permitted to import hazardous and other wastes specified in Schedulé VI of
the rules. . : '

The actual user:shall import hazardous and other wastes from any country-only for recycling, recovery,
reuse and utilisation including co-processing. :

The actual user shall import the hazardous waste as in Part A of Schedule 111 after obtaining prior
mformed consent of the exporting country and the permission of the Ministry of Environment, Forest
and Climate Change

The actual user shall maintain records of the hazardous and other waste importaed by him in Form 3 and
the record so maintained shall be made available for inspection.

4DDITIONAL SPECIFIC CONDITIONS
I. The unit shall demonstrate salt recovery trial run process to the Expert Committee as mentioned in CPCB
wrier dated 3.8.2017 at the earliest so as to scale up the production quantity. ‘

POLLUTION PREVENTION PAYS
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ARUNACHALAA

"SEN6.128/30,3 1,32,34,35,Vedharanyam Extension Salt Factory,
Agasthiyampalli Village,Nagapattinam District-614 806.

CELL : 97909 365530,64433 86.

Date : 11.10.2019

To

The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dindigul

Sub: Acceptance for disposal of waste Salt form Mor Milagai.Units located in your Dindigul
Zone

Reg: The TNPCB Chairman Letter No: TNPCB/LAW/LA-II/NGT/043618/2013 Dated:
17.09.2019

Respected Sir

We wish to inform your good office that as per the direction by The Chairman TNPCB Letter
No: TNPCB/LAW/LA-II/NGT/043618/2013 Dated: 17.09.2019 and herewith we shall accept
the waste salt which generated through the Mor Milagai Units in your zone and the same can be
recycle/Pre Process/Disposal in our Vedaranyam Salt Pan Facility.

The unit of generators are can be directed the formality of the agreement with us and submitting

an application for obtaining the disposal order through the DEE, TNPCB, Dindigul for the
farther process.

Thanking you

For Arunachalaa Enterprises ,

b

Authorized Signature

Enclose 1. TNPCB Chairman Letter Copy
2. Arunachalaa Enterprises Consent Order



Annexure - A

Photographs Showing facilities provided to recover Grade I &Il salts
from mixed salt

Photo No. 1 : Concrete tank to blend sea water and mixed salt, 3 tanks for chemical dosage
such as floc 1, flock 2 and Poly electrolyte
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Photo no. 2: Nano filtration system to separate Monovalent & Divalent salt solution, filter
press for to dewatering of sludge

21




Photo No. 3: Salt Pans to rcer -Iand salts from seperated salt
sollutions

Photo No. 4 : Storage of Mixed salt and recovered salts
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